FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF RCC INFRAVENTURES LIMITED

RELEVANT PARTICULARS

Name of corporate debtor

RCC INFRAVENTURES LIMITED

[N RE

Date of incorporation of corporate
debtor

16/05/2011

Authority under which corporate
debtor is incorporated / registered

ROC - Delhi

Corporate Identity No. / Limited
Liability Identification No. of
corporate debtor

U45400HR2011PLC048807

Address of the registered office and
principal office (if any) of corporate
debtor

Registered Office: 14, Ground Floor, Vipul Agora

M.G. Road, Sector-28, Gurgaon — 122001, Haryana,
India

Insolvency commencement date in
respect of corporate debtor

25.04.2024

Estimated date of closure of
insolvency resolution process

22.10.2024 (Being 180 days from the Insolvency
Commencement Date)

Name and registration number of the
insolvency professional acting as
interim resolution professional

Mr. Naveen Singal

Reg. No.: IBBI/IPA-001/IP-P01650/2019-
2020/12520

AFA No.: AA1/12520/02/291124/106408,
Valid Up to: 29th November 2024

Address and e-mail of the interim
resolution professional, as registered
with the Board

302, Tower 5, Valley View Estate, Gwal Pahari,
Faridabad Road. Gurgaon-122003. Haryana, India
E-mail:

10.

Address and e-mail to be used for
correspondence with the interim
resolution professional

120, Vipul Business Park, Sector 48, Sohna Road,
Gurgaon-122018. Harvana. India

E-mail:

11.

Last date for submission of claims

09.05.2024

12.

Classes of creditors, if any, under
clause (b) of sub-section (6A) of
section 21, ascertained by the interim
resolution professional

As per the information available on public domain any
class of creditor has not been ascertained by the IRP.

13.

Names of Insolvency Professionals
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)

Not Applicable

14.

(a) Relevant Forms and

(b) Details of authorized
representatives
are available at:

(a) Weblink
(b) N.A.

Notice is hereby given that the National Company Law Tribunal has ordered the commencement
of a corporate insolvency resolution process of the RCC INFRAVENTURES LIMITED on
25.04.2024.

The creditors of RCC INFRAVENTURES LIMITED, are hereby called upon to submit their
claims with proof on or before 09.05.2024 |Being fourteen days from the appointment of the
Interim Resolution Professional] to the interim resolution profession

against entry No. 10,




The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice
of authorised representative from among the three insolvency professionals listed against entry
No.13 to act as authorised representative of the class [specify class] in Form CA.- Not Applicable

Submission of false or misleading proofs of claim shall attract penalties.

Date: 26.04.2024 Naveen NITTHET]
Place: Gurgaon Interim Resolution Professional
RCC INFRAVENTURES LIMITED
Reg. No.: IBBI/IPA-001/IP-P01650/2019-2020/12520
AFA No. AA1/12520/02/291124/106408, Valid Up to: 29th November 2024



Aadhar Housing Finance Ltd.

Qffica: Unit Na. 802, Natraj Rustomyes, Wastern Exprass Highway
it M.V, Agag, Andher (East), Mumiai - 400069
Meers Branch: lnﬂw mmummmn l,l.hu.mlma- Mamral - 350002 (U P}
£-15/8, Sanjay Place . Agra LP- 202002
Mabda Sactor 31 Branch: 2 Flcor, Piot No.253, Kristne Comphen, Mabraia Agrasen Marg, Neids Settor-31, Piter

Dl Branch: mmhw.mmumatmwmmw Dadei - 203297, (Uttar Pradesh)

Sahihahad Beanch : Inel Fisee ol ho. A-1, Block-A, Shyam Park, Extension Sahibatia npas Sahitiabad ndioining la
Jagola, pargana Lonl, Bebesil & Dist. Shaziabad - 201005, 10 P}
5219, Wit Lair Milan P 251314
Spire, S47138/1A, Nagar, Mathura 281001, (U ¥)
Wasl Katun Branch : 1067, 157 Floor Rawat Complex, Kostcalan, Mathurs- 281403 (Ut Prades)
Rudrapur Branch : Shop No. - 08 & 07, Plat No. D1, D2, 16/1 and 1711, Khaara no. 80, SSAD Complas, Mainital raad,

Saharsnpor Branch : Shop No. - 21, nd Floor, Front Portion, Part of MPL 6o, 211377, Pamavnais Flars. Count Road
Saturanger - 147001 (Ustar Pradesh)
Bijmee Brasch : Socond FloorA-16, BLDG Kame - 6A - Edifica Islampur Deap Ciol Lina, Oppeite Nesn Stadium

Maoradabad Branch ; Shop Na. - & 152 Floor, Mittal Comples, Opp. Spring Field, Dieif road, Moradabad - 244000 U F)
145,15t Aoar, Kashipur , Uttrsadund-744713

Haridwar Branch : 151 Floor, Hotel Satiar, Onp Gest Govnd Banguat Hall, Nesr Ranipur Modh, Detd Fosd, Jwalpur,

Haridwar-243407, Uttarakhand

y A, 2nd Floor, Plot Mo, A2, AZA A4, ALA, K3, ATA, Wi, Seemy
Nagar L Hapur-45101
Foorkes Branch : K fa. 438, Shop No. 3, Shree Ruam placa, Matvtys Chaws, Denradan Fang, Hoorkes - 247667,
(Uttarakiane)

\UNDER SECTION 13(2) OF THE SECURITISATION AND RECONETRUCTION DF FINANCIAL ASSETE AKD ENFORCEMENT OF
SECURITY INTEREST ACT, 2082 READ WITH AULE 3 (1) OF THE SECURITY INTEREST (ENFIACEMENT) AULES, 7002,
The undersigned is e Authorsed Oficer of Aadhar Housing Fmance Lid (A1) under Sexweiboabioe And
FReconstrsction Of Firancial Asssts And Enfeecemsent of Sacerity Inlsrest Act, 2002 {the 2aid Act]. I sxsicie of powers
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